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IN THE CENTR "Mr-UNISTRATIVE TRIBUNAL HYDEPABAD BENCH AT HYflEpAB AD  

O.A.NO. 	/93 

tween t 
	 Date of Order: 6/7-93 

S 

Divisional Railway N.nager, (ns) 
South Ce ut ral Railway, Secunderabad, 

Pcrrn- nnt CV In -"-cto (Con) 
S.C. Ply, Secunderabad. 
chieQ Signal Inspector, 
Signal & Telecornnunjcajon Lepartment, 
S.C.Rly, Secunderabad. 

• 

and 

 

PresidIng Officer, Labour Court, 
Narayanaguda, h.P. Hyderabad. 

.4 

For the Applican 	Nr.N.}:.Devraj. Sc fnr 
----.p'JI4UentSg 

Applicants. 

Respondents. 

THE HON'BLE M1C.JUSTICE V.NEELArRI 2W VICE CHktPJ4M 

AND 

THE HQ1VJ3LE MR.P.TSTIRUVENCJJJ ; ?EMBEF.(&aijq) 
The  

Admit5  The operation of the order dated 11-3.-2 

in C.M.P..No. 	S2-/83 is suspended until further orders. 

Issue notice to the Respondents. 

Post the Case on 6.9.93. 

I 	-- 

To 
The Divisional Railway 1'ianager (B.G) S. C.Rly, Secunderabad. 
The Permanent cay Inspector (Can) S.C.Rly. Secunderabad. 
The Chief Signal Inspector, Signal & Teleconnunication 
Department, S.C.Rly, Secunderabath 

The Presiding Officer, Labour Court, Narayanaguda, Hyderabad. 
One copy to Hr.N.R.Devraj, SC for Rlys. CAT.Hyd. 
One copy to Mr. 
One spare cops'. 
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TYPED BY 	 COMPARED BY 

CHECKED BY 	 APPROVED BY 

'ft 

IN THE CENTRAL ADiINI STRATIVE TEl BUNAL 
!-IYDERABAD BENCH AT HYDERABAD 

THE HON'BLE MR.rnJSTICE V.NEELADRI RAO 
VICE CHAIRMAN 

IANT) 

THE HON'BLE 1L.A.B.GORTY ; MEMBER(AD) 

4ND 
THE HON'BLE bR . T L CHP.NDRA5EjcJ-TJR REDLY 

I 	 MEMEER(J) 
hND 	

- 

Ti-uz J1UiN bLLt Ifl. 2.flKUvNLpv/ 	SN(S) 

Dated a C ..r-1 -1903 

0 RDER/JDGM&j4,. 

C.A. No. 

in 

:± 	'H 

Admitted and Interim directions 
issued 

Allot7ed 

DispJsed of with directions 
Dismjissec3 

Dislissed for default. 
nejfctes' Ordered 

Wo order as to costs. 
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